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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs) : DELHI
ORDER

H Pursuant to the directions of State Court Management Committee, in order to
expeditious disposal of the 7f5 oldest cases, the following (75) old cases mentioned
Column No. 2, presently pending inthe coun of ClVl| Judge-01 & 7, (Central) mentioned
ll'l Column N0.1lS hereby withdrawn and assigned to the courts mentioned in Column
No.4.for disposal in accordance with law, with immediate effect.

Name of Details of transferred cases Name of Transferee
Transferor Court 75 old cases ' l Court (Column No.3)

C l N .1 - I( cum" 0 ) (Column No.2) _
1 Case No. CS-SCJ/594089/16/86, ? Sh. Kartik Taparia, CJ—02

j g Rajiv Sapra Vs.Sanjeev Sapra, Next Date l (Ce"tFa|)
; 16.09.2023 = 5
5 r" - —— —- --—i
1 Case No. CS-SCJ/593727116/87, 3

5 (The State Trading Corp. Vs. Madhura ,
E 5H_ SAHIL KHURMI, Lsugar LTD, Next Date 02.09.2023 i
‘CJ'°1(Ce“"a') igase No. cs-scu/595251/1s/as, 5'“ Dev Sa'°ha'CJ‘
f |Manju Rai Vs.Shiv Property Dealer, Next ,06(Central)
‘ Date 06.09.2023 ;

- x---t--‘rm-..--_-_... 2 ...-_. __....._ ._ .__i.__..___,..>____1 '0,

§I—Case No. CS-SCJl5981 03/1 6/90, I
t Indira Gandhi Library Vs.UOl. Next I
' Date 22.09.2023 l

Case No. CS-SCJ/601430/16/78, Dr. Ompal Shokeen, CJ-05 .
Jug Lal Vs.Pyare Lal , Next Date (Central)
07.10.2023

SH. BHARTI GARG, ,_ _______,_ ___, ,___ __________ ____ ___ _ __ _,
9-07 (¢@""a') ; Case No. CS-SCJ/601664/16,

lDa|bir Singh Vs. karnail Singh . Next Date Sh Rahul Verma C]
! - I '23.09.2023. __. .. _____..._._ _._-.--._ .___ __. ._ o3(Central) ‘

j Case No. CS-SCJI595284/16,
EMoolChand Vs.R.l<.Dhall, Next Date ‘
i22.09.2023 I

, U _ ____, _ ___,__ _ § _ _ ,__ _ _.__..l_ _ _.... . ___...... .._._..._ . . .._..

Ahlmad of the transferor court shall send the case files/records/proceedings
immediately to the transferee court well before the next date of hearing fixed in the
matter. The lists of cases to be transferred shall be notified to the public at large so as
to avoid any inconvenience to the public/litigants and lawyers
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(BARKHA GUPTA

Officiating Pr.District & Sessions Judge (HQs)
Delhi '
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No. /F.3(4)lCJ/Gaz/2023 Dated :_'_______ -
Copy forwarded for information & necessary action to Z
The Registrar General, Hon‘ble High Court of Delhi, New Delhi.
The Officers concerned.
The Director, Directorate of Prosecution, Tis Hazari Courts, Delhi.
The Sr.AO(J)/AO(J), Admn. Branch (l,ll,lll), Filing Section (Central), Facilitation Centre, Tis
Hazari Courts, Delhi. I

5. The Ahlmad of the concerned courts, Tis Hazari Courts, Delhi.
6 The PS/Reader to undersigned

ea:

P9°!\’!"‘

7: e Secretaries of all Delhi Bar. ssociation, Delhi/New Delhi.
Th Website C ish/Hindi ,Tis Hazari Court Delhi. e ' ommitte ' ' ‘) ' s. .

9. For uploading on Layers. /3 A/n\at<.-éi¢~°~°\ W \\ ’5
Officiating Pr.District & Sessions Judge (HQs)


